08.10.2012 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 35
HON'BLE MR. JUSTICE P.K. BHASIN

1. CO.APPL. 616-619/2012 M/S ROCKSMELT COMPANY (INDIA) KAJAL CHANDRA, PRACHI GUPTA,
IN CO.PET. 161/1997 Vs. M/S GANGA AUTOMOBILE LTD. NITI DIXIT, SAMIKSHA GODIYAL,
ARJUN NARAYAN, MANISH BISHNOI

COURT NO.2
HON'BLE MR. JUSTICE VIPIN SANGHI

AT 10.30 A.M

1. W.P.(C) 2589/2011 GOPAL KISHAN MOHAN VIDHANI
VS. UOI AND ANR MINAKSHI K. JAIN
RAHUL VIDHANI
AJAY VERMA

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE MANMOHAN

1. CRL. M.C.2973/2009 SMT . VEENA ANUPAM S. SHARMA
VS. STATE NCT OF DELHI MANOJ OHRI

COURT NO. 7
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 10.30 A.M

1. W.P.(C) 4553/2012 M/S CHINTESHWAR STEEL RAJNEESH
PVT. LTD. HARPUNEET
VS. UNION OF INDIA & ORS. AMRIT PAL SINGH

GURJINDER KAUR
RUPINDR PAL SINGH

COURT NO. 8
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M
1. W.P.(C) 2934/1996 RAM KUMAR KAPOOR KIRAN SURI
VS. DDA & ORS. APARNA MATOO

KAILASH VADUDEV
NANDANI SAHNI
P. PURI
RENUKA ARORA
RAKESH KUMAR GARG

2. W.P.(C) 8159/2010 KIRTI MOHAN SOLANKI ASHOK SETHI
VS. DDA & ANR. JYOTI RANA
SUMATI SHARMA
RENUKA ARORA
RAKESH KUMAR GARG

COURT NO. 9
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M

1. CRL. M.C.683/2012 BIJWASAN AGRO & ANR DINESH MATHUR
VS. CBI SISHIR MATHUR

SONIA MATHUR

HIGH COURT OF DELHI
06TH OCTOBER, 2012 REGISTRAR (LISTING)



08.10.2012 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (0S-A)
HON'BLE MS. JUSTICE REVA KHETRAPAL

46. CS(0s) 302/2010 VIPIN KUMAR JAIN VAIDIALINGAM AND
Vs. M/S FREIGHT LINES INDIA ASSOCIATES,RAVI
PVT LTD GUPTA ,MEENAKSHI SOOD

COURT NO. 20 (OS-F)
HON' BLE MR JUSTICE V. K. JAIN

AT 02.15 P. M

32. |I.A 11371/2012 MRS. VI BHA MEHTA VR, PUNEET BHATNAGAR
I.A 11372/ 2012 Vs. M S. HOTEL MARI NA AND ORS. M V. KI NI,
In CS(OS) 1703/ 2005 R K. THAKUR, NI SHANT

PANDEY, PRAVEEN JAI N,
S. K. MANI KTALA, PI YUSH
KALRA, SANDEEP SETHI
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